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Central Administrative Tribunal
Ernakulam Bench

CP(C) No.180/00064/2018 
in OA/180/00885/2015

Thursday, this the 22nd day of November, 2018.
CORAM
Hon'ble Mr.E.K.Bharat Bhushan, Administrative Member
Hon'ble Mr.Ashish Kalia, Judicial Member

1. V.K. Pradeepkumar, aged 54 years, 
 S/o. V.K. Kuttanpillai,
Sr. Technician/AC, Trivandrum Central, Trivandrum Division,
Southern Railway, residing at Advaitham, Chempazhanthi P.O.,
Trivandrum-695587.

2. R. Satheesan, aged 60 years, 
S/o. P.N. Raghavan,
 Retired Technician I, AC/KCVL, Trivandrum Division, 
Southern Railway.
Residing at Puthenpurail House, Kadappakada P.O., 
Kollam- 691008.

3. T. Asokan, aged 36 years, 
S/o. Arumugham, 
Technician/I/AC/KCVL,
Trivandrum Division, Southern Railway.
Residing at Amritha  Bhavan, Kurioothmala, 
Vettithatta P.O., Kollam.

4. Jaikrishnan Narayan, aged 45 years, 
S/o. Narayanan,  
Technician/I/AC/KCVL, Trivandrum Division, 
Southern Railway.
Residing at Chandradhanus, Paraniyam, 
Poovar P.O. Trivandrum.

5. A. Gopakumar, aged 56 years, 
S/o. N. Appukkuttan Nair,
Technician/I/AC/KCVL, Trivandrum Division, 
Southern Railway.
Residing at Kochuveedu, Thevally P.O., Kollam.

6. Abraham Mathew, aged 56 years, 
S/o. Cheriyan Mathew,
Technician/I/AC/KCVL, Trivandrum Division, 
Southern Railway.
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Residing at Thevarvalady House, Thuruthi P.O, 
Changanacherry, Kottayam District.

7. C. Manoharan, aged 50 years, 
S/o. Chandran, AC Technician 
Grade II, Trivandrum Central, Trivandrum  Division, Southern  
Railway, Residing at Kunnuvila Veed, Kurakkada P.O., 
Ambedkar  Gramam, Kizhuvilam, Trivandrum.

8. G. Sivasankara Pillai, aged 53 years, 
S/o. Gopinathapillai,
Technician/II/AC/KCVL, Trivandrum Division, 
Southern Railway.
Residing at Koyipurathu Veedu, Kareepra, 
Kuzhimathicadu P.O.,Kundara, Kollam. 

9. C. Raveendran, aged 48 years, 
S/o. K. Chellappan Pillai, 
Technician/II/AC/KCVL, Trivandrum Division, 
Southern Railway.
Residing at Muthvangal Veedu, 
Vakkom P.O., Trivandrum

10. K.P. Manoj, aged 35 years, 
S/o. Kesavan Nair, 
Technician/II/AC/KCVL, Trivandrum Division, 
Southern Railway.
Residing at Anupam, Venpakkal P.O., 
Neyyattinkara.

11. P.S. Sasidharan, aged 48 years, 
S/o. P.K. Sankaran,
Technician/III/AC/KCVL, Trivandrum Division, 
Southern Railway.
Residing at Railway Qrs. No.139-B, 
Thambanoor, Trivandrum.

12. S. Sreejith, aged 29 years, 
S/o. Sasidharan Nair, 
Technician/III/AC/KCVL, Trivandrum Division, 
Southern Railway.
Residing at Devi Nivas, TC 36/299, Manava Nagar, 
Trivandrum.

13. K.K. Omanakuttan Pillai, aged 53 years. 
S/o. Kunjan Pllai, 
ACCA/AC/KCVL, Trivandrum Division, 
Southern Railway.
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Residing at Vazhapallil Thekkethil, Vengai P.O., 
Sasthamkotta, Kollam.

14. P.S. Manoj Kumar, aged 39 years, 
S/o. Sankara, 
ACCA/AC/KCVL, Trivandrum Division, 
Southern Railway.
Residing at Ayyamangalam, Thiruvallam P.O., 
Trivandrum.

15. R. Sajeesh, aged 38 years, 
S/o. S.Raghavan,
ACCA/AC/KCVL, Trivandrum Division, 
Southern Railway.
Residing at Pranavam, Nethaji Puram, 
Santhigiri P.O., Trivandrum.

16. J.S. Ajith, aged 37 years, 
S/o. Jayadevan Nair,
ACCA/AC/KCVL, Trivandrum Division, 
Southern Railway.
Residing at Krishnalayam, Muttapalam P.O., 
Varkala, Trivandrum.

17. Joseph Mathew, aged 38 years, 
S/o. P.M. Mathew,  
ACCA/AC/KCVL, Trivandrum Division, 
Southern Railway. 
Residing at Pullukadu House, Cheeanchera P.O., 
Changanachery, Kottayam.

18. S. Thulaseedharan Pillai, aged 56 years, 
S/o. Sankaran Pillai,
ACCA/AC/KCVL, Trivandrum Division, 
Southern Railway.
Residing at Nandu Bhavan, Parithiara, 
Odanavattom P.O., Kollam District. 

19. Sijin T, aged 28 years, 
S/o. R. Thulasi, ACCA/AC/KCVL, Trivandrum Division, 
Southern Railway.
Residing at S.S. Mandiram, 
Thundathil P.O., Karyavattom, Trivandrum.

20. S. Vinayan, aged 37 years, 
S/o. Sadasivan, 
ACCA/AC/KCVL, Trivandrum Division, 
Southern Railway.
Residing at Moolayil Veedu,Vilayilkulam, 
Kazhakoottam, Trivandrum.
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21. S. Rajeshkumar, aged 38 years, 
S/o. Sivasankaran Nair, 
ACCA/AC/KCVL, Trivandrum Division, 
Southern Railway.
Residing at Sivashilam, P.V. Road, 
Pattoor, Trivandrum.

22. R. Rajesh, aged 35 years, 
S/o. Rajendran, 
ACCA/AC/KCVL, Trivandrum Division, 
Southern Railway.
Residing at R.S. Bhavan, Kanjikkal, 
Valathungal, Kollam.

23. S. Baiju, aged 39 years, 
S/o. Sudhakaran, 
ACCA/AC/KCVL, Trivandrum Division, 
Southern Railway.
Residing at Kodiyil House, Nehru Junction, 
Kazhakoottam, Trivandrum.

24. S. Gopakumar, aged 36 years, 
S/o. V. Sivan Nair, 
ACCA/AC/KCVL, Trivandrum Division, 
Southern Railway.
Residing at Ambadi, Kizhemalakat, 
Kizhakkum Bhagam, Trivandrum.     Petitioners

(By Advocate : M/s. Varkey & Martin)

versus

1. Shri R.K.Kulshrestha
General Manager
Southern Railway, Park Town
Chennai-600 003.

2. Shri B.A.Arvind
Divisional Personnel Officer
Southern Railway
Trivandrum Division, Trivandrum-14.        Respondents

(By Advocate: Mrs.K.Girija)

This CP(C) having been heard on 22nd November, 2018, the Tribunal on the
same day delivered the following order:



5 CP(C) 64-18

O R D E R (oral)

By E.K.Bharat Bhushan, Administrative Member

An affidavit is seen filed by the respondents today, wherein they have given

details of payments  made in respect of various claims. Learned counsel for the

petitioners is agreeable to closing the CP(C) if the Tribunal is pleased to direct

the respondents to provide a working sheet as to how these amounts have been

arrived at.  Accordingly, we are closing this CP(C) with direction that a working

sheet clearly indicating  how various amounts have been arrived at is furnished

to the petitioners  within a  month from the date  of  receipt  of  this  order.  The

petitioners will be at liberty to pursue the case if they are not satisfied. CP(C) is

closed and the affidavit is taken on record.

(Ashish Kalia)   (E.K.Bharat Bhushan)
Judicial Member Administrative Member

aa.
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Annexure filed by petitioners:

Annexure P1: Copy of the relevant pages of the common order dated 
28.11.2017 in OA No.988 of 2015 passed by this Tribunal.

Annexures filed by respondents:

Annexure R1: Copy of Sr.DFM/TVC's letter No.P 483/TVC/Estt/2018 dated
8th Nov. 2018.

Annexure R2: Copy of the details regarding the petitioner's name, IFSC, 
Employee Number, Cheque No. & date, UTR Number, etc. 
issued by DFM.TVC


